National Company Law Tribunal

Allahabad Bench
cpPNO. \Ya | ALD] 2013

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE

NATIONAL COMPANY LAW TRIBUNAL ON 06.11.2017

NAME OF THE COMPANY: pa]s  Aesiec (Ordia) Lbd vs: Mg Shachi als
avel Fadz Pvs Lad

SECTION OF THE COMPANIES ACT/I & B CODE: F o) T X B code aff 201¢

51. NO. Name Designation Representation Signature _

g FHISHEY ﬁ'{\fﬁ@ ;ﬂrougmg PenTioNER, _AEAnbu
r ;

= AM#F v ERMA Aalr ocale C_{vfu‘huj-: Letle- {:dsz‘fg'z_.

CP No. 140/ALD/2017

Advocate, Shri Abhishek Anand, for the Financial Creditor. Shri Amit Verma
files Vakalatnama on behalf of the Corporate Debtor Company. He seeks
further time to file objection, if any, to the present I & B petition. Hence, the
time is granted. Further the Corporate Debtor Company to file objection, if
any, on the present petition within two weeks and to serve an advance copy
thereof to the petitioner counsel. Equally, petitioner is also at liberty to file
rejoinder, thereto, if any.

The matter be listed on 28" November, 2017.
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